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The plant, which employed 536 skilled and
. semi-skilled personnel, finally closed down
in 1981-82. The repercussions of the closure,
&nd that too in the core sector, have resulted
in laying off 350 workers. The employees
have now come forward with a package deal
and urged the Government of Indiu to salvage
the venture. It is learnt that the Government
of India is going ahead with an even bigger
pelletisation plant at Kudremukh in
Karnataka. The contention of the employees
is that if the'economics and feasibility of the
pellet-making process cannot be solved in
Goa, how can that be tried in Kudremukh.
1, therefore, urge the Government of lndia
to provide a durable and dependable solution
to this matter.

12.37 hrs.

(MR. DEPUTY-SPEAKER in the Chair)

(iv) Shortage of Indane gasin Tamil
Nadu and need for direction to
1.0.C. to ensure regular supply

SHRI ERA MOHAN (Coimbatore) :
Nearly 70,000 consumers of Indane Gas in
Coimbatore, Periyar, Salem and Nilgiris
districts of Tamil Nadu, are suffering for
the last four months due to acute short
supply of Indape gas. This contagion of
short supply of Indane gas is slowly but
steadily spreading to other parts of Tamil
Nadu State.

When it is being publicised that gas
production has gone up, the availability of
gas in Tamil Nadu is getting reduced day by
day. The Indian Oil Corporation must be
directed to ensure regular supply of Indane
Gas to Tamil Nadu and to rush supplies
immediately to meet the current crisis.

(v) Incentive for States which imple-
ment family welfare schemes
effectively

SHRI1 S.T.K. JAKKAYAN (Periyaku-
lam) : Point No. 13 in the Prime Minister’s
20-Point Programme is about the family
welfare schemes. The family welfare
schemes are being effectively implemented by
the Government of Tamil Nadu, and the
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Prime Minister herself has uccepted that
Tamil Nadu is occupying number one posi-
tion in controlling the population explosion.

In 1983-84 the target fixed for vasectomy
and tubectomy operations was 3,90,000 and
the target achieved was 4,90,000.

Instead of getting the incentive for contain-
ing the population explosion, the State of
Tamil Nadu has been penalised. The State
of Tamil Nadu has lost two Parliamentary
seats in the Lok Sabha because of reduction
in its population. Similarly, Tamil Nadu
gets lesser amount of Central grants because
the quantum of grants and loans is fixed on
the basis of population.

In order to ensure enthusiastic imple-
mentation of family welfare schemes, the
two Parliamentary seats for Tamil Nadu
should be restored by suitable amendment

. of the Representation of the People Act and

the total population of the country should
be the criterion for sanctioning grants and
loans to States. The States which have not
only contained population explosion but
also reduced the population shouvld in
proportion be given more financial assis-
tance.

(vi) Need to increase production of life
saving drugs in the country and
further research on them

=t wnave fag (3fRary) @ gqremer S,
ag rca+q fa=ar &1 faug g {5 aw ¥ shaq
T QTN &1 qafeq SATET AZ) Y 97
@IE & 7 & IGUIF/aeaiegiy gal
F¥qfTa7 AT IqIIT I qGT AFHYTA
F14 ¥ famaedt & @Y § 1 fash &f7 oF ag-
ST FEfaar a1 agaarT #1993 fam-
FT & & wfawa & g sgg A 987 H |
Tq SIT0 AAf<T, w@ig AT, HEEF QU
g Ffa Al F IUF A FTH AT ATSAT
qig S®A Iqr, FAIQAFEE, A,
TTTETEAA I, ATFH-2rargaT o= fadr-
T & a ¥ FfasF uF eenfirs sgaam
qftaz gar wa=g fawrg geqe & fag qa-
9 IEICYT ATF T139  SFAAIN1 Q0



